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Petition(s) for Special Leave to Appeal (Civil) No(s).30642/2008

M S. MAJHOLA DI ST. & CHEM WORKS, PI LI BHI T Petitioner(s)
VERSUS
COW SSI ONER, TRADE TAX COW TAX, U.P. Respondent (s)

(Wth appln(s) for PERM SSI ON TO FI LE LENGTHY LI ST OF DATES and prayer for interim
relief and office report ))

WTH SLP(C) NO 30658 of 2008

(Wth prayer for interimrelief and office report)
SLP(C) NO. 30664 of 2008

(Wth prayer for interimrelief and office report)
SLP(C) NO 30683 of 2008

(Wth prayer for interimrelief and office report)

Date: 30/03/2009 This Petition was called on for hearing today.
For Petitioner(s)
M . Prakash Kumar Singh, Adv.

For Respondent (s)
M. @nnam Venkat eswar a Rao, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Respondent is granted four weeks’ tine for filing counter affidavit. List again
on 28.4.2009.

(M P. BHADRAN)
Regi strar
SK



